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my telegraphist may feel that it is not in
the interests of the nation to send that
wire and that is likely to incite communal
tension. To give a telegraphist that power
is not a correct thing as it is likely to be
misused. We have got other .deterrencs
and we do not want to make use of powers
in places where they cannot be correctly and
judiciously exercised. One of the dicta
relating to power is that it should be used
correctly and judiciously. If there isa
doubt about such a proposition, the best
way is to renounce that power and make
use of the power in some other way.
Under the Indian Penal Code we have
enough power to deal with such type of
erring people.

With these words, I hope the Bill will
be passed.

MR. DEPUTY-SPEAKER : The ques-
tion is :

‘“That the Bill be passed.”

The motion was adopted.

13.51 Hrs,

SUPPLEMENTARY DEMANDS FOR
GRANTS (GENERAL)

DEMAND No. 25. GRANTS-IN-AID TO
STATE AND UNION TERRITORY GOVERN-
MENTS (MINISTRY OF LABOUR AND REHABILI-
TATION)

MR. DFPUTY-SPEAKER : Motion

moved :

“That a Supplementary sum not
exceeding Rs. 1,20,00,00,000 be gran-
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ted to the President to defray the

charges which will come in course

of payment during the year ending

the 31st day of March, 1972, in res-

pect of ‘Grants-in-aid to State ‘and

Union Territory  Governments*
(Ministry of Labour and Rehabili-
tation)’.”

DEMAND No. 66. EXPENDITURE ON
DISPLACED PERSONS

MR. DEPUTY-SPEAKER : Motion
moved :

“That a Supplementary sum not
exceeding Rs. 80,00,00,000 be granted
to the President to defray the charges
which will come in course of payment
during the year ending the 31st day
of March, 1972, in respect of ‘Expen-

’ 9

diture on Displaced Persons’.

SHRI DASARATHA DEB (Tripura
East) : These Supplementary Demands for
Grants are made in connection with provi-
ding relief to the Bangla Desh refugees. In
supporting them, 1 wish to make some
remarks on the working of the Reliof and
Rehabilitation Department in various
States, particularly in our State.

Before that, I wish to draw attention to

the statement of the Prime Minister made
on 4th August, which appeared in the
papers, in which she said that the refugoees
were the guests of India and that we would
look after them for a few months more. 1
do not know on what basis the Prime
Minister has come to that conclusion.
Does she think that Yahya Khan's Govern-
ment will be driven out of Bangla Desh
within a few months ? Or does she pro-
pose to exert pressure on the freedom
fighters and ask them to come to a politi-
cal settlement on terms that may satisfy
Yahya Xhan?
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It is for her to answer. But I think it
is a complacent view. It would be a long
drawn struggle perhaps and how can our

_ Prime Minister say that we would be look-
ing after the refugees only for a few months
more.

The struggle that is going on in Bangla
Desh is a struggle for giving birth toa
new, independent and sovereign State in
the world community. Therefore, the
freedom fighters need all-out support from
all freedom loving people. But it seems
that they are not getting that kind of
support wholeheartedly. It is very good
that India has taken the responsibility to
give some relief work to the refugees. But
it should have done more than this. The
major thing that India Government should
have to do is to recognise the Bangla Desh
Government immediately, and to give all
material aid to the f{reedom fighters
through their Government.

MR. DEPUTY-SPEAKER : You are
going over the entire question of Bangla
Desh and what the Government should do
and all that. This is only to make some
money available to lovk after those people.

SHRI DASARATHA DEB : 1 am
coming to that. We have to give more
relief to the refugees; there is no doubt
about it. How are we to tackle the refu-
gee problem ' Unless Bangla Desh is
liberated and the Yahya Government is
wiped out from Bangla Desh, the infiux
of refugees into India will not end. There-
fore, along with giving relief to the refu-
gees we have to think of other means also
and see how we can help the freedom
fighters more effectively. An cffective way
of help is to recognise. Bangla Desh
immediately and also give that Govern-
ment material aid.

Since we are giving Rs. 200 crores more
for the relief of the refugees, I should like
to draw the attention of the Government
to the condition of the refugees in the
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camps, particularly in Tripura. Their
conditions are very deplorable. The

Govenment say that their rations are worth
Rs. 1.10. T find that the rations supplied
to the refugeps are not worth more than
72 paise. I had visited many camps; the
rations actually distributed among the refu-
gees are on a much lower scale.

Bureaucracy is operating in all the refu-
gee camps and corrupt officials are making
money. 1 do not know how far those who
are in charge of the refugee camps aie
sincere to the cause of the refugees but they
are very jubilant because they are making
money out of that,

14.00 hrs.

The refugees who are staying in our
part are of threce categories : about five
lakhs, I do not know the latest figure, are
kept in the camps; some are with their
relatives; and some others have their own
arrangements; that means practically people
are starving. Tripura is a small place.
According to the latest figures released in
Calcutta, 7.1 million refugees have entered
India from East Bengal, that is Bangla
Desh. The breakup is: 5.35 million in
West Bengal, as on 2 August 1971; 1.9
million in Tripura as on 31 July, 1971;
3,17,000 in Mcghalaya; 2,39,000 in Assam
and 9,000 in Bihar. So far as Tripura is
concerned, though the government figure
is 10,90,000, according to newspaper re-
port, the actual number of refugees in Tri-
pura is 12 lakhs and only 24,000 people
have been shifted from Tripura. Still, there
is a huge number staying there.

ot FwR W wFgAW  (GRAT) ¢
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MR. DEPUTY-SPEAKER : Let the
Bell be rung.—

Now there is quorum. He may conti-
nue.
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SHRI DASARATHA DEB: If you
take the pre-partition figure, the origional
population of Tripura was 5 lakhs. It be-
came 15 lakhs in 1971, out of which 11
lakhs were already refugees who had come
earlier. Now if you include the Bangla
Desh refugees also, for every single person
of the original population, we are gctting
three refugees in that State. It has become
a refugee-dominated State. If you want
to save the economy of that State from
ruination, it is absolutely necessary that
some more people should be shifted from
there. Also, every refugee in the camp
should be given rations according to the
prescribed scale and not on a reduced scale.

There are other problems also. Every
day there is shelling by Pakistani
troops in the border area and according

to news-paper reports, every day there,

are two or three deaths ducto Pakis-
tani shelling in Tripura border. In
Sanamura, on the 7th August five people
were killed. At Agartala town, the
Capital of Tripura, only day before yester-
day our BSF pcople were injured by the
mine explosions. There was a similar
mine explosion in Puran Rajbari as also in
Pathabil, Sidhi and pcople of the border
region are becoming very panicky and
they are leav'ng those areas also. There-
fore, government should take every possi-
ble care 1o sce that the security of the peo-
ple of that arca is ensured.

Coming to the tackling of the refugec
problem, I do not know what is the think-
ing of the government. More than 2 lakhs
tea garden workers of Bangla Desh have
come {o Tripura as refugees. Most of
them are living outside the camps and so
they are not getting any aid from the
government. Since thcy are unemployed
and since they somehow or other want to
start working they are preparced to work
even for a low wage. Whercas the usual
daily wage in that arca is Rs. 3to 4 thesc
refugees are prepared to work even for Rs.
1 per day. So, there is approhension among
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the local labour and also some occasional
conflicts. We cannot ask them not to go
for work especially when they are starving
and they somehow want to survive. So,
while tackling this problem some more
thought should be given to this and there
should be some plan. ‘

Therefore, while supporting these grants
I would say that the government should
see that the money which has been alloca-
ted for giving relief to the refugees should
be spent properly and the bureaucracy
which is taking advantage of this and dep-

-riving the refugees of their legal share

should not be allowed to do that. I support
these grants. -

MR. DEPUTY-SPEAKER : Before 1
call the next speaker I may say that the
opposition Icaders met the Prime Minister
this morning and there is agreement that
the discussion on the Fourth Plan\ should
be taken up only next session. So, it will
not be taken up today.

SHRI SHYAMNANDAN MISHRA
(Begusarai) : My submission is that this
should be the first charge on the next
session. It should not be made the resi-
duary legatee as is always the case.

MR. DEPUTY-SPEAKER : So, in case
this supplementary grants discussion con-
cludes now the discussion under rule 193
may be taken up earlier than 4.30 p.m.
Let Shri Samar Guha and others be infor-
med about it.

SHRI SHYAMNANDAN MISHRA :
What about the business for tomorrow ?

MR. DEPUTY-SPEAKER : I do not
know about tomorrow. I am concerned
with the business of today.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING &
TRANSPORT (SHRI RAJ BAHADUR) :
Perhaps we shall take up the discussion of
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the treaty, a copy of which was placed on
the Table of the House, tomorrow. This
is tentative, subject to the Speaker’s
agreement.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) : Mr. Deputy-Speaker, I
would like to support these supplementary
demands for grants for defraying expenses
for looking after the refugees from Bangla
Desh. At the outset I would like to bring
to the notice of the hon. Minister and
the government one disquieting news,
namely, the posting of UN observers in
Bangla Desh. So far as my knowledge goes,
they are all coming there as communication
experts.

This is what I briefly want to bring to
your notice. They are mainly communica-
tion experts. They are coming there to
repair all the channels of communication
which have been disrupted and destroyed
by the Mukti Bahini in Bangla Desh and
they are trying to facilitate by way of
repairing these communication channels
the Yahya regime to siart oppression on
the liberated territory. I want the Govern-
ment to take serious notice of it and these
people should not be allowed to come
there.

About the question of sanctioning of
Rs. 200 crores from the very beginning I
have been telling to the House and the
Government that when we are proceeding
on a time-schedule on an ad hoc basis—in
the beginning the time-schedule was
thought of only six months—I am sure, Sir,
we shall have to prepare for a further
time-schedule and may he these expenses
exceed more than Rs. 1500 crores. So,
what I am submitting to you and to the
Government is let us have a practical
time-schedule,

s g¥W w7 FYAR : Joreder
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MR. DEPUTY-SPEAKER : The bell

is being rung—Now there is quorum.

. SHRI CHINTAMANI PANIGRAHNI :
Letus have a practical time-schedule. I
also want to bring to the notice of the
Government that this huge additional
expense on the Bangla Desh refugees is
going to be a burden on the entire country
which we are going to share. So, will
the Government assure us, that at least to
check the inflationary trend in prices in
our country let there be issued saving bonds
in aid of Bangla Desh and if the black-
money of Rs. 3,000 crores which is circula-
ting in this country can somehow or other
be tapped by paying a little interest on
these bonds, at least this extra burden be
separated from the usual revenue expendj-
ture of this country so that we do not take
resort to either printing of more notes or
other taxation measures.

SHRI H.N. MUKERJEE (Calcutta-
North East) : Mr. Deputy-Speaker, Sir,
there can be no otjection on the part of
this House to acceding to the Demands
for Grants made by the Ministry in rela-
tion to the evacuees who have come into
our country under the cruelest of compul-
sions and have necessitated our baving to
shell out a great deal more money than we
can possibly afford.

It has been estimated that a minimum
expenditure of Rs. 260 crores will be incur-
red till the end of December 1971 for relief
operations for six million refugees in
camps. We are committed to giving assis-
tance and relief in every sense of the term
to whoever comes, six million, teén million
or more. We cannot and we do not wish to
get away from the obligation which we have
taken upon ourselves because of our sense
of responsibility to our brothers across the
border. But this country, after all, has to
consider how long it is possible for us to
bear this kind of a charge and what steps
we are taking in the meantime to make
sure that the so.called warld  communio.
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comes into the picture in a different way to
make it possible for the enormity which
hes been inflicted upon us by Yahya Khan
and his yahoos to be no longer possible.

We have noticed how the United
Nations was in a coma particularly because
of the Secretary-General having chosen to
be inert and who has practised calculated
connivance on the side of Pakistan in
relation to the genocide and other crimes
committed by Yahya Khan and his hordes
in Bangla Desh. We have seen the United
Nations in an immobile condition but now
we find that they are trying to send obser-
vers to India as well as to Bangla Desh
only in order :indirectly to make sure of
the objectives of Thqse who are the top
dogs in the United Nations, namely, to
assist Yahya Khan, to see that a country

like India is put in jeopardy, to see to it

also that any manifestation of the :freedom
urge in the Indian sub-continent, particu-
larly the kind of radiant resurgence which
is taking place in Bangla Desh, is scotched,
is drowned in blood and is steamrollered
by the use of the military jackboot in that
particularly atrocious and inhuman
manner in which specialisation has been
achieved by ¥ahya Khan and company.

The World conscience has been roused
to a certain extent. There is no doubt
about it. But as far as the world powers
are concerned, with the exception of the
Soviet Union, we find that they callously
continue to look on and they want to
assist Yahya Khan and company. Itis in
this position that we are operating. That
is why this Government must tell the
country that we are spending this money
willingly without any kind of mental reser-
vation because our brothers and sisters
from across the border can do longer tole-
rate the conditions of lifc in Bangla Desh
and they are coming over to us in large
numbers. But we are going to make a
Point of it in whatever international forum
to which we might belong that this sort of
thing cannot be allowed to continue.

SRAVANA 18, 1893 (SAKA) Demands for grants (General) 294

Let us imagine that anything compa-
rable happened in the case of another
country. What has happened in the case
of Pakistan is that they do all sorts of
egregious things. They take over our
property. They never give a reply also
even to protest notes which are sent from
our side. We send protest note after pro-
test note. They do nothing at all about it.
They kill our people on our own territory.
They carry on all sorts of depredations.
We send protest notes but nothing happens.
This is the kind of behavionr which they
have practised and we are saddled now
with a tremendous problem of evacuees.
We do not want to throw them over but,
after all, there is a limit to what this
country can do and what this country
ought to do.

If in the case of the Palestinian refugees
for years now the international community
is footing the bill, there is no reason why
in the case of these people, if they live for
a longer period than the period which we
have scheduled, that is, six months or so,
we give them an ultimatum and after that
they would be a charge of the world com-
munity; they have got to look after this
problem,

This is a matter which we should bring
before the world forum more positively,
more powerfully, than we do. We almost
place ourselveson a par with Pakistan.
We have sent our protests in a manner
which is so wishy-washy and which is so
namby-pamby. It appears so absolutely
ridiculous that when our case is absolutely
straight we do not tell the world strongly
about this kind of a matter. We have not
done so, not in a kind of proper spirit. . I
do not say good-bye to diplomacy and po-
lite language. Politeness and powerful ex-
position can go together and we should
tell the world community that somcthing
has got to be done about it, and the soo-
ner the better.
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We are spending more than Rs. 3 per
day on every refugee. If 10 million people
come, how in the name of the devil are we
going to foot this kind of bill which is
something unprecedented in the history
of mankind ? This thing is happening.
We are not even giving proper publicity of
this matter to the world forum. I do not
understand why this happens. Unless we
do that, unless we request not only for the
assistance of the world in regard to some
sort of relief but also in regard to a solu-
tion of this problem in a more powerful
way, we shall continue to be saddled with
this terrific load.

Now, in regard to the problem of these
evacuees, the idea originally was that not
too many of them would come, that they
could stay somewhere near the border and
then be sent back after a political settle-
ment of Bangla Desh was reached. That
calculation has misfired. Millions and mi-
llions of them are coming. Then, the idea
was that they should not be concentrated
on the border area, whether it is West
Bengal or Tripura or Assam or Meghalaya
and that only the contiguous regions
should not be overburdened with this
terrific inflow of refugees. The idea was
that they should be distributed all over
India.

I know it is a terrific problem. Even,
the mere problem of transporting a hun-
dred thousand people is so heavy. The
problem of getting a few thousand people
to a Delhi meeting is so complicated as
we find when we try to reach Parliament
House. The sheer fact of taking across
a large number of people from anywhere
ncar the Pakistan border to somewhere
else in Indiais a hellish job. However
big a transport plan might be, a transport
plan cannot carry too many people. Besi-
des, the problem is that differcnt States arc
rather allergic, and I do not blame them,
towdrds receiving too many of these evacu-
ces from Bangla Desh.
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I know all over the country thereis a
tremendous sympathy and fellow-feeling
for the people of Bangla Desh. There is
no dout about it. There is also at the
same time a tremendous admiration for the
guts] the courage, the grit, the determina-
tion and the fearless manner in which the
people of Bangla Desh are fighting against
the most overwhelming odds. But at the

* same time, human beings as they are, they

do not like a sudden intrusion in their
midst of a very large number of people
who have been reduced to pauber-dom,
who have nothing else than what they are
wearing, who have to depend and live on
charity from day to day and who have a
complete dislocation of social, economic
and other kinds of arganised life. There-
fore, apart from Madhya Pradesh which
has shown in this regard a certain sense
of hospitality—and Madhya Pradesh
could afford it because there are more wide
open spaccs in that region than in other
States—other States have not come
forward in a manner they might have done
in order to receive these evacuees from
Bangla Desh. And the result is that the
pressure on West Bengal, Assam, Tripura
and Mcghalaya‘is absolutely so insuffer-
able that the present position becomes im-
possible. It cannot continue for very
much longer. My hon. friend from Tri-
pura has told you about the problem crea-
ted there. My hon. friend Mr. Khadil-
kar and other friends on the other side
know very well what the position is like,
Tripura has had to receive more than the
equivalent of its population who have
come from outside. A large number of
people, largely woman and children and
old men wh» are incapicitated for any
kind of productive labour have come.
Even if they were capable of doing some
productive labour, we cannot provide
opportunities for that. We cannot provide
employment opportunities to our own pco-
ple and suddenly so many more millions
have come into our midst. What do you
do about them ? The pressure on West
Bengal, Assam, Mcghalaya and, above all,
Tripura has become so stupendous that
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something has got to be done about it.
What can we do ?

We can do it by way of a better distri-
bution of these evacuees in those areas
where they can be sent. We can do it by
arranging better relief facilities for the eva-
cuees wherever they are. We can start do-
ing something in the way of a new kind
of economic planning. I do not know what
the Planning Commission or the other
limbs of the Government are doing about
it. Possibly, it has set upa cell which
will report long afterwards ard the report
will be considered by the Government in
its wisdom some time. Some kind of deci-
sions would be reached. By the time the
decisions have to be implemented, the
whole situation would have changed. What *
I want is to have a sort of lightning plan
perhaps subject to mistake being made—
we all make mistakes even if we make very
well-considered plans—but a plan made
very rapidly for the purpose of an ad hoc
utilisation of the human material that is
coming into the picture and in order to
organize relief and other jobs. Relief does
not merely mean giving them food and a
few medicines and a few miserable rags
to wear. Relief means, at the same time,
giving them opportunity to work. We have
to expand the ambit of work. We have to
have new kinds of small industries, what-
ever you call them, in those areas. We
have to have a road-building programme
in those parts of our country highlighted to
such an extent that many people who are
unskilled workers may ke utilised for this
work. Our own people, the Indian natio-
nals, who ar¢ unemployed in the regions
abutting on Bangla Desh who are finding,
themselves competing with the people who
because of their hunger, have to accept
low wages and work as competitors of
Indian nationals living in those arcas, arc
facing an impossible economic situation
and 1n ordor to solve it, you have to have
A plun which weuld apply to people who
4r¢ Anuian nationals, in those areas as well
48 thuse who ure in the evacuee camps.
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We hear again so many things on disor-
ganization, inefficiency, and of corruption in
so far as the administration of the evacuee
camps is concerned. I am not going into
ariy detail over it nor is it necessary at
this particular moment and this Govern-.
ment is also very well aware of it. We all
are also conscious that we have our defi-
ciencies and whatever we try to put our
hands upon we massage all sorts -:f defi-
ciencies in our own composition. If we
are all so very corrupt or laible to corrup-
tion, so prone to inefficiency, whatever we
do suffers from inefficiency and corruption.

But, here is an occasion where, on
account of the spirit unleashed by the
events in Bangla Desh, a spirit of fellow-
ship as far as we are concerned, a spirit of
admiration for the guts and courage, in
view of that spirit, perhaps we can bring

" about some sort of change. Perhaps we can

mobilise our people to come forward and
work in a manner not only for relief but
for purposes which would bring some
assistance to the development of economic
activity in those regions where the eva-
cuees have come into the picturc.

The main point is that this problem of
evacuees which we have shouldered
willingly and without any kind of mental
reservation cannot be n ade a permanent
fixture upon us and for that reason, the
responsibility of the world community has
got to be pin-pointed. For that reason
we have to tell the world community that
this is happening gll the time, that Yahya's
hordes arc performing this kind of opera-
tion against us, that if anything remotely
comparable happencd in the case of any
other country, it would have caused the
world community to come into the picture
in a very different way, but in our case
this is the kind of thing which has happen-
ed. Therefore, we should step up our poli-
tical approach, our diplomatic approach
and we should step up our activity. Recog-
nition o' Bungla Desh would bhave assis-
ted us a great deal. But I am not going

into that.  We heard the argument here i
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this House over and over again but that
aspect of the matter is super-important.
Withcut that aspect of the matter being
given some kind of serious consideration
by the Government, Government merely
coming forward with demands for Rs. 200
or Rs. 300 crores or whatever else it may
be, leads us nowhere. Thatis why I say,
that even though we all support that these
Demands should be acceded to, we should
think very hard over itand the Govern-
ment should make up its mind about a
positive and powerful policy and the
Government should tell the international
community that if in regard to the Palesti-
nian refugees a continuing international
settlement has been possible, in regard to
our part of the country also the internatio-
nal community must do something com-
parable. It must not be a carbon copy of
the Palestinian rcfugees matter but some-
thing has got to be done. India cannot
go on shouldering this burden and India
must be relieved of this burden by the
kind of political and diplomatic activity

which would mean liberation of Bangla
Desh, which would mean Bangla Desh
functioning in the world over as an inde-
pendent State.

SHRI SHYAMNANDAN MISHRA
(Begusarai): From the very beginning, that
is, since the Budget fcr the current year
was presented to us, we have been feeling—
I am sorry to use a harsh word, but I can’t
help it—that it was a patent fraud upon
the Budget and the people of India not to
have included this amount and even more
in the original Budget itself. We have
repeatedly emphasised that this Budget was
a futile attempt to look normal when the
circumstancces were really abnormal. But
no heed was paid to this and, indced, a
jugglery was resorted to. But it was as
plain as pikestaff to all of us that it was
an insult to the intelligence of the House
and may | say, even an insult to the intelli-
gence of those who work in the Finance
Ministry with zeal and devotion that they
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should have been asked to trim their con-
science to suit the political convenience of
theruling party ?

What was the design, behind the
underplaying of the dimension of the
problem of refugee rehabilitation in the
origional budget ? To my mind, it
was clearly the iniention of the ruling
party—we have always been told that
they have secured a massive mandate—
after securing the so-called massive man-
date, not to appear as giving a massive
gift in the form of a massive burden like
this ?

Even after imposing unbearable burden
on the people of India the uncovered
deficit was so huge that it would have
made it appear almost astronomical if this
amount was also added to the deficit. Even
the present instalment, to my mind, is
only the tip of the ice-berg. It does not
show the entire thing and one does not
know what exactly is in store for us for
the whole year.

On a rough estimate, I should say,
probably, not less than Rs. 600 crores
more would be required during the current
year, if you want to go about this ques-
tion of Refugee Rehabilitation in a
proper way.

And the way in which the Supplemen-
tary Demands have been brought up also

does not do credit to the Government or
the country.

These hapless millions — Hindus,
Muslims, Christians and Budhists, — are
nothing less than our own kith and kin.
We would certainly be prepared to make
the utmost sacrifice for their maintenance
and wel fare. There is complete national
agreemcnton this issue.

But, our approach to this problem re-
quitcd a concrete demonstration of nation-
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al effort. Where is that concrete demons-
tration presented by the Hon’ble Minis-
ter ? To my mind, the Finance Minister
in the first instance should have come out
with a programme of austerity which the
country is prepared to undergo for the
sake of the welfare and maintenance of
the refugees. I should think. . . (Jnterrup-
tions) There is a lot of noise on the other
side. May I have the ears of Minister of
Parliamentary Aflairs 2. . .

SHRI RAJ BAHADUR : ] am sorry.
I am listening to him.

SHRI SHYAMNANDAN MISHRA :
Ee 'seems to be as chirpy as were the
Members on the other side when that an-
nouncement was made. The chirpiness
has not yet ceased after the announcement
of this wonderful treaty.

SHRI RAJ BAHADUR : We are only
happy, not chirpy.

SHRI SHYAMNANDAN MISHRA :
To my mind, the Minister should have
come out with a programme of austerity
and at least taken a credit of the order of
Rs. 50 crores on that account. Then, it
was also expected that the Government
would come forward with a proposal for
the burden-sharing by the community in
the best manner possible. That would
have given us an indication that Govern-
ment was really serious in going ahead
with the prograinme of development of the
country and they were not prepared to
allow this item to cut into the programme
of the economic development of the coun-
try. But now we fcel really very much
apprehensive whether the programme of
development itself is going to be post-
poned on this account. Sincc there has
been no proposal for burden-sharing it
seems that the deficit would now go up to
Rs. 400 crores. . .

SHRI TRIDIB CHAUDIIURI (Ber-
hampore) : Rs. 420 croros :
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SHRI SHYAMNANDAN MISHRA :
That suits them very well. That is in ke€p-
ing with their design to keep the whole
thing concealed from us. So, I am glad
that my hon. friend Shri Tridib Chaudhu-
ri has given us the correct amount and
said that it would be of the order of
Rs. 420 crores.

This is preceded by a calamitous. rise
in prices. Even when the deficit was of the
order of only Rs. 220 crores, we have seen
this phenomenon of the prices spiralling
up. Within the course of two weeks, the
prices had shot up to an extent which
probably has never been witnessed
recently.

So, to leave it uncovered means a great
deal of encouragement to the speculators
and others who are interested in price-
hike. In fact, my humble submission
would be that Government should have
thought it advisable to come forward with
a supplementary budget instead of a
Supplementary Demand. This Supple-
megtary. Demand means that there would
be ad hoc, unsystematic dislocations in the
budget. But the Supplementary Budget
would have meant that it would be a syse
tematic revamping and re-arrangement of
the original budget. But since that is not
being done, I think we are in for ad hoc
and very chaotic dislocations in the origin-
al budget

There are one or two other factors also
which warranted that there should have
bcen a supplementry budget. We have
taken account of the fact that we have to
look after the refugees to the extent of
Rs. 200 crores or so, but we have sadly
and cruely neglected the fact that we shall
have to look after the hapless millions in
this country who have been affected by
the devastations of flood and drought.
Now, on a very modest cstimate, the
people affected by the devastations of
flood number about 130 million. This
figurc has come in one of the national
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dailies this morning. In the States of Bihar,
U.P., Bengal and Kerala, the number
would be of the order of 130 million. Then
you know that there has baen drought in
the States of Maharashtra and Andhra
Pradesh. If you add up all these figures,
probably the people in India who would
have been affected by this would go up to
about 220 million, which is about 45 per
cent of the Indian population.

SHRI K. N. TIWARY
Drought is feared in Bihar also.

(Bettiah) :

SHRI SHYAMNANDAN MISHRA :
Further, drought is feared in Bihar also.
If you add the refugees, probably the figure
will come to about 45—48 per cent of the
entire population. That being so, I think
that this fact which has been concealed
from us indicates utter callousnees on the
part of Government that they do not want
to look after these people in their misfor-
tune. This, I should think, is one of the
things which the House cannot ignore. It
must insist upon Government that they
should provide for the relief of these
people as well,

My estimate of the Bihar devastation
alore leads me to a requirement of not less
than Rs. 200 crores for the reljef of the
affected people. In Bihar, probably the
urgent nced at the moment is of the order
of Rs. 100 crores, only to look after peo-

ple, leaving alone the cattle whose number
is legion.

There was another factor .which should
have been taken into account in bringing
up a supplementary budget. We are always
being told that there would be a re-phasing
and revamping of the Fourth Five Year
Plan. If that is so, there is; again, reed for
Government coming up with a supplemen-
tary budget. And we expected Govern-
ment would have done this ay this particu-
ar stage,
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A few words about the burden of the
refugees. It seems to me that’the future
holds for us a very frightful prospect of its
continuance. We have to attack this
problem in a basic way. But we have no
assurance that Government have any one,
proposal to deal with this problem in that
way so that we may not be confronted
with that frightful prospect. It has been
our submission that the Government did
not identify the reaj national interests in
the emerging Bangla Desh situation from
the beginring. Had it done so, and pursued
a well-considered policy, we would not
have heen landed in this situation.

N .
AN HON. MEMBER ; What is that
policy ?

SHRI SHYAMNANDAN MISHRA -
We have been living in a world of
illusions. The Government has been Creat-
ing illusions all-round to the people of
Bangla Desh, to the people of India, with-
out going in for the real kind of solution.
In this art of creating illusions,
ment seems to be a pastmaster.

Govern-

It is as clear as noon day that there js
no international community or, interpa-
tional pressure which can bring relief in
this matter. Therefore, the irresistable
conclusion is that we will have to depend
on ourselves,

Something has come out this morning,
We have gota treaty of friendship,

non-
aggression and what not with the USSR,
We will look into that treaty a little more

closely tomorrow when the oppor(unity
comes. Even so, I should think that this
problem will have to be jooked uron as a
problem to be dealt with by us, and with
our own resources. If that js so, Govern-
ment must given us an indication of how
it wants to go about this business, It bas
RoL given us its mind on the subject
clearly. We want an assurance that thjs

problem is going to be solved in a proper
way,

304
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One word which would be very perti-
nent in this context is this. The Govern-
ment has taken credit for Rs. 50 crores by
way of internaticnal assistance for the
relief of refugees. I really do not know
what is the credit taken from the USA. If
there is any such credit taken, my submi-
ssion  would be that the Government
should refuse this offer and return the
amount which it has got from the US. We
cannot accept a position in which assis-
tance is given to Pakistan for squeezing
out people, for perpetrating the most in-
human act there and at the same time a
petty pittance is given to us. I should say
that the community would no doubt be
prepared to share a little more burden if
it is asked to, but Government must not
accept any assistance from the US. May I
say that, by way of economy too as the
Government seems to have considered
many of their recent acts as hostile, they
should downgrade our Mission in the
United States to consular status. We recally
do not want a Mission of that kind with
a huge expenditure, which is not able to
make any impact on the American mind.
We should, therefore, like the Mission in
the United States to be brought down to
consular status.

Finally, we cannot also fail to take
notice of the fact that the United Nations
has simply looked on this great human
tragedy, grim tragedy that has been enact-
ed in Bangla Desh. It does not perform
its duty, and so, this House should express
itself in the strongest terms possible about
the lack of any role of the United Nations
in this context. My submission, again,
would be that even from the point of view
of economy, we should not send any dele-
gation to the forthcoming session of the
Gencra) Assembly of the United Nations.
That would aiso give us somc resources
for the hapless millions; these resources
should not be used as an act of patronage
for score Members of Pacliament and for
Some people outside.
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PROF. S. L. SAKSENA (Maharajganj):
Mr. Deputy-Speaker, Sir, when the bud-
get was introduced, I said to the Finance
Minister that he should have come to
the House with a war budget as the times
were critical because the influx of millions
of evacuees in India was really the result
of aninvasion by Pakistan whose army
had driven out millions of people from
Bangla Desh by ruthless butchery.

I had then said that Rs. 60 crores was
merely a drop in the ocean. But even Rs.
200 crores would not suffice, because, as I
said, famine is stalking the land of Bangla
Desh, and we are helping those hapless
people who have fled to our country. There-
fore, my fear is that the number will not be
eight million or 10 million but it would go
up to 15 millions. If so many of these fami-
shed people also cross over, then this figure
of Rs. 200 crores will again become a drop

_in the ocean.

It is a big tragedy which is being enacted,
and the people are being driven out by the
organised forces of violence resorted to by
the army of Yahya Khan. But it does
not seem that our people in the country are
made aware of the gravity of the situation;
there seems to be no reaction which
may show that the people are really
aware of it. No drastic measures are taken
recourse to by the Government to meet
the situation with the result that they seem
to think that things are quite normal. This
is something which I think is not proper.

My friend just said that there is a deficit
of Rs, 400 crores in the budget. But I
think it will become much more because
of the increasing number of refugees,
and nobody knows how much more this
number will become. You have said that
45,000 people are coming now every
day. That means about fourteen lakhs
of people are coming every month. So,
in a few months’ time, it will reach
a very high figure. 1 therefore suggest
that the presentation of these supple-
mentary demands is  not  proper.
Instead there must be a  supplemen-
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tary budget for which we may call a new
session in which the exact amount which is
necessary and which is likely to be spent
may be sanctioned and measures found
out to meet them. Otherwise, in the future,
the deficit . financing will become much
higher, and every man will be affected.
Already the prices are very high, and
they will become much higher.

My friend has also said that we must
have a new budget. I fully support what he
has said.

1 think that the treaty which has been
announced today—the treaty with the USSR
—is to be carefully scrutinised; I am not
happy over it. Tomorrow we will have a
closer look at it. I think we should not
become benumbed by that treaty. We must
remember that the burden to solve our pro-
blems will fall on us. Nobody else wil
take the burden on himself.

These Supplementary Demands will be
passed because we have sympathy for the
refugees, but I protest against our not be
ing told how Government proposes to meet
the huge deficit. Our country is faced
with calamities of droughts and floods.
Recently there were heavy rains and all
the rabi crop was destroyed in the fields.
The loss in my state of Uttar Pradesh
alone is estimated to be Rs. 200 crores.
So, we want a full picture of the economic
position in the country and how
Government propose to meet it, otherwise
there will be a mounting deficit and
prices will go on rising and everybody
will be affected.

In the beginning it was said that the
world conscience would move Yahya Khan.
That has not happened. Now it is said that
the Mukti Bahini will defeat the forces of
Yahya Khan. But are we helping them in
sufficicnt measure to do it ? We should
not lull ourselves into this belief, Until
we help them in a really big manner which
will be effective, they cannot defeat the
forces of Yahya Khan,
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I hope Government will take proper
measures to meet the situation.

DR. MELKOTE (Hyderabad) :
We support the Supplementary Demands
most willingly.

= gFH ¥T AW :
Togfa 7EY & |
MR. DEPUTY-SPEAKER : . The quo-

rum bell is teirg 1urg -+ Now there is
quorum. The hon. Member may continue.

T ¥

DR. MELKOTE: The Jews were houn-
ded out of Germany as a result of war
among the European nations. That type of
refugee is a different matter altogether
from the type of refugees that we are have-
ing in our country today. At present, Fast
Pakistan is not in a position to declare

‘war, and the huge military junta cf West
Pakistan is hounding out the people of
East Pakistan and massacring them by
using all kinds of indecent methods. This
has become a very big problem for us.

Today we are asked to grant a demand
of Rs. 260 crores. I do not know whether
this would be sufficient in the wake of
what is happening today, when many
more millions of people are coming into
our land. We have taken it as an honour,
as a humanitarian idea that we should
support every refugee who comes to our
country. We have pleasure that our
Government has come forward in this
grand manner. All strength to the elbow
of the Prime Minister.

I would like to place one other fact
before the House for its consideration.
Many members have already mentioned
it. On this occasion, when there are just
three days left for the session to conclude,
I would like to bring to the notice of the
House the drought condition prevailing in

* Andhra,

MR. DEPUTY-SPEAKER : How does
Andhra comc in ?
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DR. MELKOTE : We are discussing
supplementary demands. This Govern-
ment knew that there were drought con-
ditions in Andhra Pradesh and the Chief
Minister has recently announced about
Rs. 2 crores of relief. But in Andhra
Pradesh, nearly one- third of the area is
always drought- affected with no rainfall.
There are other areas also similarly
affected. The Government of India should
have thought it fit to bring in supplemen-
tary demands asking for sufficient amount
of money to meet the needs of not only
Andhra Pradesh but other parts of . the
country as well. But it has not been done.
May I bring it to the notice of Govern-
ment that supplementary demands should
be brought so that sufficient amount of
money will be available with Government
to give relief to all the areas that are
suffering. in India tsday ?

Wt eIy TA AN (AR ¢

IqrEqsr WEEA, AT 935 W ACH-

Rzl g9 HmarT & @Sl gW g
Foqar €7 Fgifs I ¥ zaw fog
Faa 60 FAT F) Tl & 1€ 91
I qF & yuTT WA " RAT ¥ 4v
37 § #gr an, fow @wa gwanfaa
Y geqr T 34 1@ O f& W
ey 6 75T § FTwT 180 FAT A
It grarfaal 9X @9 @ F g
HrERAFAT T | T 1@ BT SATA
¥ 2@y gq 9T 60 g wwy w1 ufy
& 7 off Y gH 3| ard Y HoqAT
A i greltied) a9z w1 AFT fAe ¥
W 937 F qraT AEA ) '

T g IIA TF & JqraAr A
& 5 ag #1E qger mrqer 98 2 ww
Tt #1 eaTIg WX FTogAha
T 9T T g 1 37 v 1947
¥ fawrors A 29 & w7 Hew @
Y SR FTar 08 w2 gEAE

gfyaw qifreatT ¥ g€, foe s o
T ¥ g AR A g9 wwa awt
q,q%T §, qdf wwreT ¥ oA fafey
IraalE o F arz W fqAd faw ade
F qeare 9w 73 faw muoar fafe
HATICT F IW@N 97, HT fqq U,
IAFT W WA FAFI TAYFT AR
FIAT TIAT | Tg Y Toq Afa &7
afram &\ 7T Fad a8 FgFL FH
agl = o aanet frad iy o)
fraa oray it ax faay s
HIY IAF IR T M @ & H
FeqAT F ALN AY | FAFT HeATAT AT
f& Fasr 30 |r@ T AR A& w7y
&80 @r@ | WA aF S !
a3 A § AT HFT Ay §
AfeT 7 M aror W@ @ F
AR WTHY WEHA ATIY | IAFY FEar
WY FH & WA | T o 40/50 e
Y | qgT @1 F W KT I ¥ =Y
AR wq q@ F awg A AET 1 go{f
T W q@ud g | g S e |@sr
ot ag @ g 78, ufmat @ oag,
afagra g2 1y, sNaq seg-sgeq &
war w1 Y feafa & 18 T, w08
GERIA QA & FI@ ¥ A W
FIFT A AT | GIQWE F1 HA9G
AT, ag QY 9gd gRAT AT FAA §
fery s 1 W [ F fag gz
gg AT qE gIaT glar & FifE
md faar +1% fFEr &1 o qgY
qar |

15.00 hrs.

g 7z gREAT gE gl war W@
grg afe g s a w9 AXF O T
F1 ¥7 & Fg w13 dav | fvg gug
Tq ara 1 ¢, g ay agr 9 § fw
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Ig GYF F1E W T T gO% FT
g FXE L ST MAT F A A AN
g, A @d WA 39 F g 9
HTAT g, GOATAG gAT, WA I, 4
TG AT, 98 Fg F@d A, g A
e gT  faaar siw  quoar g,
IAAT LA qUAT A FY q9E
19 & qrg JAT 9, =@
AXAT W, g afy 727 ¥ fF «Y

ard A, Wi A F17 3T 1 Lt Sala-
zar read the writing on the wall. There
is no room for colonialism in the world.

ag &w At W Al @uwy | gaamg
EE) '@ WRA & 7T gaeEr &y,
afery wfewr & adf gor, swm 39
water g 3 1 gawret fgmed @
AT AT GNAT, WAC A& ¥ ALY
T | e e fggeara & wan, Afwa
TOFE ¥ AG w@r o AT W a1y
g IAF argT fAwraAT agar g
HIAT 7Y, a1 wfewa B quww w5
TH FETA3AT & | A¥ @ ag
faga  swomr oft Fmw o

WEET  H9AT WY WAAr g
Why unnecessarily internationalise
your problems for nothing. i:rl}\‘rr agi ¥

ST FH ATT FT AFT as a part of exped-
iency frar ar sdt aw #) afz
FLEA AT 5 g0 w9 ¥ dfe
0, 99 0, wlex gw wg g
gfaar ard arg ot &, sfas Frerg
AT F X F P @y sy 2
ar ST 3T F AGAAr Wy 3fez
¥ afy #aw gw IW gy I 4y
WEGT AT | HA F4) I3y ? FifE
I8 WIE FIeq &, dcF fedeg Fr Sy
T F w7 F @ A a7 g

FT IgHT

AUGUST 9, 1971 Demands for Grants (General) 312

F AT AU GIY IGAT Fdaq g AT
A I@F 9T AN T gEre, AT
g AT AT GTHT W qw S )
MO T TN a5 & g9 G

TAFT AT @(‘H’ g penny-wise pound
foolish.

70 35 fka 9gy @ ¥ Far
g st TrEy §, Avge ¥ faargz
SIS AT AT A A | qA Ay
et wed gara & feqd & = an
T 9% FA ¥ feqd ¥ g5 a1y ag
FEA AT (& g Y wwa g EIEG
g foeg #971 F7 gAR 9w 7F FeATm

\amf‘aqrem,mfé FAEH g AN S
aFT q, @ A R 5 Fww ¥
feq@ &1 s @it oz @ mer =
st 1 gwfed wq qdf g ®
HRT Jg A0 A a1 I gua garaw
F37 at {5 gr mdr T FT @y
IR | a8 A forar T8 1 w=gr gar
IR HAt AT oty faw ¥ forey
qAatE #Y a Jrd freyard g, fam
9T fa7 ag¥ arft & ag fyeRard

fas® a1 @ & eag garaTa Ty
a1 9 3§ AT ¥ garafgdt F oeqi
T 34T, AT G dmy 97 sy @
¥ w@d agt a1 w3 g A feafy @y
@, o Aot & fadt Far @ 7, 9
feaY Faw gare, 3¢ garc 9 qeIr §
I A, 5 T wrAr gy Fgr
® 37 A afvarm & a7 my ¥ 3T
9 o IAR q Fredard 3y 5
Teafa & 0% a8t feardt a1 sy oy
arEl €Y ararr ¥ sy, 9N F& a1rg
I A AN, R g wRrew
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qre I faar we consider them to be
foreign citizens, HIT AN HFFA IART
agl 3qiy 1 fqedyerd & &, SAsr
farear et Y M1 foeRqQ A A
& ) ag arg W ¥ g w0 agl
A1 w7 ag faarg agr gar & & ar
&) GIHIT I@ 1T F1 AF qXEG ATH
T g Far ¥ fr fray sy ag sTaw
&, A O faay wrgd ag Sman
T | ar 97 gXHC g wgar & &
ag qrqg ST a1 g qgAT AT @
fof FaY, %F M Fa ? 99 qrfseara
& wraT AHe faguad wad ) gw
awE faguga F1 oAAAE HHES @
gatgrgaT ¥ g § wfasre wd,
ok zafar g aifimed, awsr &0

IRAIAT @T@eHT aAFy § fF gara

AT AR FTF AT | FG N 4g a9
gmE W ALY AT )

fager 23 arer & grfeeara & w=T
Fraar garaer g7 aar afeaw afeaE
¥ ot afgar o FFE @, SEF
93y wgaal 41, IgF g FTEA]
fawit a1, sa% g JwH yEg
g7, IFF IZF U WITHE 91, IqH
98 SEd AIgWHE SWEr 91 |
9T gy &1 av odr feafa & o &)
AT A GR Y feEd F soraex
N Ay gfee ¥ I aFd w1 qarE
¥V AT qg AT U A AGF ;A o

qifax gT W o9d fgg |1 & F<
AT g QIfnar F wwA F e
W wr Afg g ? F 9w &7 gr9w W
A gr zizz Aq aifEw G

g ar) mifax WA ¥ far @

TUnning with (he hare and hunting with
the houngs,
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ar XET ST GIY ATHAT  AAH g
ar gH 19 g FT IFAr Fifgy |
WIT Sar qg7 AW 7ad fzal 7 eqra
# {Ed gU WA T4 & g ATH-
qF AT v g a< g gy o

IS A R e A aqrfaar gq-
aqqidt safay ff s & qra garw
T TERAT G 4T | Iy THERT Z9
& oF & arq F qar @ fF A a%
FH ¥ &7 g0 §g v & fad, fqa
T F AT @adT ¥ e @ g
T @ g & | @t faw waer )
Y FFET F AT AGT 3 AT Heal-
Rzt @t WT g T FAGT ) A
sqagry ¥ WA § FRWT 9T TG 47
Agiag t3gd gw frga & svq 9,
ot frafy & gw s IgT @A F |

qY SqTEwE  AgEd, WS a1 AR
Fuar § fF ag N a=dqd awiz gmar
WE gEF NG A, qw A T oA
AT ST A F ¥ AT I 95 | 9@
gfee & o1 g% 9 #gw A ¥ ar
fee oy | gw Ay & fs fox
U A9 T A | AR HIEEA

g =g €

SHRI SAMAR GUHA (Contai) : Mr.
Dcputy Speaker, 1 feel that the Prime
Minister is very happy today on many
accounts. In the morning she has almost
taken an historic decision no doubt, and
just now she has addressed a big mammoth
rally. She is happy now and I hope she
will make the whole country really happy
by taking the courageous decision to anno-
unce before the world on the Independenco
Day from the ramparts of Red Fort that
India will recognisc the Independence of
another sovervign country of Bangla NDesh
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that has written with blood and also with
tears that the will of the people is sove-
reign over the colonial or repressive atro-
cities of any Government. As regards this
budget of Rs. 200 crores this is just dealing
with the symptom of the disease. The real
disease is the recognition of Bangla Desh.
Unless we can take a decision right now
it almost like pouring water into a jar
having pores. This allotment of Rs. 200
crores will not solve the problem. the main
problem is how to solve the disease, the
barbarism and the atrocities committed on
the people of Bangla Desh by the Pakistan
Army.

1 want to draw the attention of the
Prime Minister to one thing. The Prime
Minister is not a mere personality. She
is a symbol in a democratic country, of the
whole nation. I will urge her that her mood
reflects the mood not only of the Govern-
ment but also of the people.

1 do not want to disturb you, you are
already in the midst of war; but sometimes
1 feel surprised, when I find the Prime
Minister i$ going to open an Art Gallery
or the Prime Minister is going to take out
the draw for the Rumanian trophy, the
Prime Minister is dissipating her energy.
The mood of the Prime Minister, her grim
attitude, her determination, her reflection
in the eyes; all this attitude must be
reflected all over the country. Since our
Independence
midst of such a crisis. The Prime Minister
should concentrate her whole attention on
the one main problem—the problem of how
to make the national revolution in Bangla
Desh successful, and should not allow the
creation of a diversified image of herself
before the nation. 1gshould say that the
whole nation should feel that by the acts
of the Prime Minister the determination
of the whole nation should also be geared
for the decisive action for denling with the

we had never been in the
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crisis of Bangla Desh. So, I think this bud-
get of Rs. 200 crores is only dealing with the
symptom of the disease. We have to tackle

the main disease. The problem of Bangla

Desh is not the problem of Bangla Desh

only. Bangla Desh has brought about a

revolution which means not merely, to

be with Bangla ]?esh or not to be with

Bangla Desh, but I should say to be or

not to be with the whole of the continent

of India from Khyber to Kohima.

A qualitative change of political and
socio-economic co-relations, is going to take
place. A process of chain reaction has
already been started. Bangla Desh will
act as a political catalyst to bring about
arevolution. I am seeing the vision that
the miseries and the tragedy of partition
will be undone. I do not mean that parti-
tion will be undone but the tragedies and
miseries of partition will be undone. Bangla
Desh has raised the banner of the future
hope and destiny of the people of the
whole sub-continent. As soon as Bangla
Desh is free’ there is bound to be a chain
reaction of political events in West Pak-
istan. It is for the Prime Minister whether
she seizes this revolutionary potentiality

and creates mew history not only for the
Indian people and the people of Bangla
Desh but for all the people from Khyber
to Kohima. It is challenge before her.
Let us see how she accepts this challenge.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : Mr. Deputy-Speaker, Sir, I
am thankful to hon. Members who have
taken part in this debate and made some
suggestions.

As the House is aware, these Rs. 200
crores which the Government is seeking
from the House, are different from other
Supplementary Demands that have beon
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submitted before this House. These Rs. 200
crores, which we are seeking, are an invest -
ment in the freedom of the Bangla Desh
people.

SHRI JAGANNATHRAO JOSHI:
Investment in inaction.

SHRI K. R. GANESH : It is an invest-
ment for providing for food and shelter to
the evacuees who have come to our country

for help.

SHRI SAMAR GUHA :' Investment

for misery.

SHRI K. R. GANESH : Theiefore it
is a different kind of a Supplementary
Demand that we are asking for. My senior
colleague, Shri Khadilkar, who is dealing
with the actual implementation of refegeg:.
rchabilitation, will also intervene and,
therefore I will confine myself to some of

the financial points raised by hon. Members.

A}

Of the additional expenditure of Rs.
200 crores on refugees, some Rs. 50
crores will be covered by disbursement of
assistance already committed for the pur-
pose. Other things being equal, this
would mean an increase in deficit financ-
ing by Rs. 150 crores. Itis not our inten-
tion to leave this additional deficit un-
covered. In the coming weeks, we propose
to review afresh the entire economic and
budgetary situation and to take measures to
effect economics in expenditure, particularly
non-Plan expenditure, to speed up the
collection of tax arrears and to launch a
vigorous drive to mobilise voluntary sav-
ings of the people. There are indications
that the yield from some taxes, notably
customs duties, may be higher than what
was estimated earlier. If in the light of
this comprehensive review, it becomes
Necessary to introduce some additional
Measures for resource mobilisation, we will
Bot  hesitate to do so.
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Fortunately, the availability of thg goods
which would be required for maintaining
the refugees would be good in most cases,
particularly in regard to foodgrains, sugar
etc. Weare taking steps to import addi-
tional quantities of rice and edible oils both
on our own and against available assistance
For checking inflationary pressures, it is
not only deficit financing but the supply of
essential goods which is relevant; and here
the position fortunately is good in respect
of the most essential items.

This is in reply to the speech that the
hon. Member, Shri Shyamnandan Mishra,
made. He is not here but he said that a
Supplementary Budget should have been
brought. I have given the reasoning of the
Government that only a few days back
this House has passed the Finance Bill
where a massive attempt was made for’
resource mobilisation. Immediately after the
Budget was passed it is not possible for the
Government to bring another supple-
mentary budget. The whole position will
have to be reviewed and after reviewing the
position, as indicated in the statement I
have made, if it is necessary for more
resource mobilisation, the Government
will come forward if there is no escape
from that position.

I will also like to dispel any doubt that
the hon. Member, who is not here, might
have. There is no question of Government
giving up development work because the
Government considers that development of
the country as well as internal changes
are very necessary not only for our people
but also for helping the liberation fighters
of Bangla Desh.

Then, some references were also made
to unprecedented drought and flood condi-
tions and the relicf measures that are re-
puired for the same. As the House is aware,
in 1971.72 Budget, Rs. 35 crores have ajrea-
dy been provided as loans to State Govern«

ments and Rs. 18 crores have boen provide
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as grants-in-aid to States, making a total
of Rs. 50 crores, This amount of Rs. 50
crores is already available for giving help
to various drought and flood affected areas
and, if more money is required, and it
may be necessary because of unprecedented
nature of the floods and droughs in the
country, the Government will definitely find
necessary resources for that.

Sir, it is not my intention to go into the
political aspect of the questions that have
been raised about recognition of Bangla
Desh and about our inability to intervene
in a proper manner and various other
factors which this House has at numerous
times discussed. The stand of the Govern-
ment has been categorically stated in the
House. 1t will suffice to say that the
Government is committed to helping the
people of Bangla Desh in their liberation
struggle and it is necessary in a situation
of this complex and colossal nature to
leave some of the initiative to the Govern-
ment and leave the very implementation
of its policy and its various patterns in the
hands of the Government.

Only this morning, when this House
took a very positive step and gave a thun-
derous ovation to the Treaty of Peace,
Friendship and Cooperation between this
country and the USSR that has been signed
I was surprised that the hon. Member,
Shri Jagannath Rao Joshi, tried to belittle
the Treaty and also tried to ‘inject an
clement of distortion in it that, till the
Treaty was signed, we were free to act in
our own way and that now we are bound
after signing the Treaty. This isa kind of
politics that has 80l to be fought against.
This is the difference between the stand
of  this Government,  the stand of
this Party, and the stand of some of the
divisive and reactionary forces at work.
Whensuch a  historical thing has taken
place and when the entire House has in a
thuanderous manner applauded the Treaty
with o country with whom we have
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friendship, that has now been cudified in
terms of a Treaty of Peace, Friendship and
Cooperation, and also in times of any
danger this Treaty could be invoked, ins-
tead of welcoming the hon. Member was
trying to distort it. Tkat is the difference.
He also injected that in self-defence we
should have gone to Bangla Desh. This
is a dangerous theory which would have
isclated our country. This is the very
Janguage that Yahya Khan has | been using,
This is highly dangerous, That is why 1
submit that the stand of the Government
of India is very clear as far as helping the
people of Bangla Desh is concerned. We
are committed to it. We have used all our
resources to rousc the international com-
niunity and the international community
is reacting. The djfficulty with the hon.
Member is that when international
community’s consc’ence is benumbed, he
considers that also asa mistake that this
Gevernment has committed.

Sir with these words, I leave some of
the specifice problems to be touched by my
senior colleague.

MR. DEPUTY-SPEAKFR : Ido not
think he can intervene now. He can doit
at the time of the Appropriation Bill.

I now put these Demands to the vote of
the House. The question is:

“That the respective Supple-
mentary sums not exceeding the
amount shown in the third column
of the order paper be granted to
the President to defray the charges
which will come in course of pay-
ment during the year ending the 31st
day of March, 1972, in the respect
of the following demand’s entered
in the second column thercof—

Demands Nos. 25 and 26."
The motion was adopted.



